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Statement

State-wise details of incidents of LWE violence, Civilians killed Security Forces {(SFs)
killed, Muoists killed and Muaoists arvested in 2014 (upto 15th July)- Tentative

Sl No. State No.of  Civilhans Security Maoists  Maoists
incidents killed Forces killed arrested
killed

L. Andhra Pradesh 12 1 0 3 16
2. Assam 0 0 0 0 1
3. Bihar 103 20 6 1 225
4. Chhattisgarh 186 36 37 19 251
3. Jharkhand 206 45 6 2 230
6. Kerala 1 0 0 0 0
% Madhya Pradesh 72 0 0 0 4
3. Maharashtra 45 12 11 8 3
9. Odisha 67 14 0 5 50
10. Telangana 8 3 1 0 23
11. Uttar Pradesh 0 0 0 0 1
12. West Bengal 0 0 0 0 5
Torar 630 131 61 38 809

Socio Economic Caste Census

2972. SHRI AVINASH PANDE: Will the Minister of HOME AFFAIRS be pleased

to state:

(a) whether Government has completed the exercise of conducting a Socio-Economic
Caste Census (SECC) initiated in 2011;

(b) if so, the broad outline of the census along with the latest State-wise break up
of SC/ST/OBC and minority communities as per the census and the percentage of these

communities to the total population in each State;

(¢) 1if not, how many States/Union Territories have been covered by the census so

far; and

(dy when 1s the SECC expected to be completed and the results published?
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THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJIIU) : (a) No, Sir.

(by Question does not arise.

(¢) The field data collection has been more or less completed in all States and UTs,
except in Delhi and Tharkhand. Out of around 24.68 lakh Enumeration Blocks (EBs) all
over Indig, field data collection has been completed in 24.67 lakh EBs.

(d) The Ministry of Rural Development, the nodal Ministry for SECC, has informed
that the SECC field data collection is likely to take at least 3 more months to complete.
After the data collected by the Enumerators and Supervisors has been uploaded at the
National Informatics Centre (INIC) and the data is checked and inconsistencies removed,
the Office of Registrar General and Census Commissioner, India would process the caste
data and hand over the details of the castes/tribes retumns to the proposed Expert Group

to be constituted by the Government at an appropriate time.
Blast at Pune

2973. DR. T. SUBBARAMI REDDY: Will the Minister of HOME AFFAIRS be
pleased to state:

(a) how many persons were injured grievously and with minor injury in the recent
blast at Pune;

(b) what is the preliminary report from the Anti-Terrorism Squad (ATS) about the

nature of attack;
(¢) whether suspects have been arrested so far; and
(dy what 1s the progress of the investigation?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
KIREN RIJIIUY: (a) In the Pune Bomb Blast dated 10th July, 2014, six persons sustained

minor injuries. No person sustained grievous injury.

(b) to (d) The case is being investigated by the Anti-Terrorism Squad, Maharashtra
State. The preliminary investigations indicate towards the use of Ammonium Nitrate as
main charge for the IED. During the investigation by ATS, it is disclosed that, it is a
terrorist attack. A stolen black colour motorcycle was used in the blast. During the course
of investigation, statements of various witnesses were recorded. The CCTV f{ootage of
said vicinity was obtained and the same is being examined. All the samples/evidences
were collected from the blast site and nearby area by the investigating agencies for

forensic examination. No suspect has been arrested so far.



